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1. Union of India, represented through Chief Post Master Gener al,
Orissa, Bhubaneswar.

2. The Jpermteﬂa?nh f Post Offices, Balasore, At/Po/PS/Dist:
Balasorc

3. Sub-Divisional Inspector of Post Offlices. Soro Sub-Division, At/T.S-
Soro, Dist-Balasore.

4. Sudarsan Swain. aged about 25 vears, son of [.ate Jaikrushna Swain
Vill'PO : Asuria, P.S. Khaira, wa-leg r’ia, Dist-Balasore,

5. Achyut Narayan Parida, aged 24 vears, son of Late Uday Narayan
Parida, Vill/ ':F?: Asuria, P.S. Khaira, r)l Balasore.

, .........,.........Respendent(s)
By the advocate(s) Mr. B.Dash

sesenenrennnenaeaaes Applicant.
By the Advocate(s) e MUs. S, Das,
R N, ﬁ/honra II
-Vrs-
1. Union of India, represented through Chief Post Master General.
Orissa, Bhubaneswar.
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3. Achyut Naravan Parida, aged 24 vears, son of Late Uday Naravan
Panda, Vill/Po: Asuna, P.S. Khaira, Dist: Balasore.
By the advocate(s) @ . Mr. B.Dash(ASC)
Mr. K. Ch. Pradhan (For R-3)

sake of convenience, we may as well refer to O.A. No.510/2001 .
O.A. No.510/2001 has been filed by Smt. Urbasi Singh, challenging

appointment of Respondent No.5 as Extra Departmental Branch Post Master

{ in short EDBPM) Asunia Branch Post Office in response to the vacancy
circular No. B/E-122 { recruitment dated 14.05.99) by Respondent No.2

v ks = "’

2. The case of the applicant 1s that 1n response to the vacancy circular

dated 14.05.99 she had applied for the post and being a resident of the

having passed mainculabion m Isi division she was expeciing her seleciion
to the post. The post was advertised to be filled up by a reserved

community candidate. In case no candidate from reserved community will

be available the selection will be made oui from the other communiiy
candidates. However, to her dismay Respondent No 2 sclected Respondent
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to be a wrong one and the same was challenged by Respondent No.4 befo
the Sub-Collector Balasore vide Miscellaneous Appeal No.92/01. In spite
of the above deficiency 1in the candidature of Respondent No.5 the
Respondent No.2 is going to offer appointment fo Respondent No.5. She
has therefore challenged this appointment being illcgal & malafide in
nature.

and have called her application being mis-conceived and without merit
They have submitted that the post having been reserved in the first instance
for ST community failing which preference to be given o SC/OBC
candidates, the Respondents having found six 8T candidates who had

post was less than 3 1n numbcr,ihe seleciion was made out of the OBC
group of candidates who were 5 in number. On consideration of inter-se

merit of the 5 OBC candidates one Shri Achyutanarayan Parida, 1.e., the

U ; C e . .
Respondent No. 3, who had secured highest mark and had fulfilled all the

eligible conditions was selected and joined the post on 04.09.01. On the

other hand. the applicant was a general community candidate and there

Further that she did not fulfill independent income/landed properiv
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6. 1t has been disclosed by the Respondents in their counter that they

had received in all 24 candidates. consistin
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community, two from SC community and five from ORC community,

earmarked  for selection of a candidate from the reserved community, the

ninlicant cannot be having  anv orievance when the select *"‘&"P 10 made
appucant cannot D€ having  any grievance nen ipe Se ceuoin, CINg Mmadae
out of OBC group and the selection has been done strictly following the

procedure laid down in the vacancy circular. The allegation brought forth by

the appheant agamst the Respondent No.5 regarding production  of fake
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